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PARTICULARS DETAILS

Name of corporate debtor VARUN SACKS PRIVATE LIMITED

Date of incorporation of corporate debtor| 21/10/2009

c*’!\J.“‘sa

Authority under which corporate debtor RoC-Mumbai
is ingorpiorated /reqistered

% | Corporate identity No. / Limited Liability U25209MH2009PTC196576
\dentification No. of corporate debtor

5. | Address of the registered office and D-40, INDUSTRIAL AREA MIDC, BUTIBOR!

principal office (if any) of corporate NAGPUR 441122 (MH)
debtor

6. | Date of closure of Insolvency Resolution | 25-dan-2022
Process

7. | Liquidation commencement date of
comporata debtor

14-Feb-2022 (Order uploaded on 24th Feb 2022)

PRAMOD KUMAR DOKANIA
IBBYIPA-001-IP-P01994/2020- 2021/13062

8. | Name and registration number of the
insolvency professional acting as

llquidator
9. | Address and e-mail of the liquidator, as | T54-1101, FLAT NO 1101, TOWER 54, FUTURE
registered with the Board TOWERS, SECTOR R-11 AMANORA PARK TOWN,

HADAPSAR Pune -411028, Maharasftra
ippramod.dokania@gmail.com

PRAMOD KUMAR DOKANIA

Office No 513, 5th Fioor, Gandharv Galexia

Malwadi Mundhwa Road, Hadapsar,

Pune - 411028. varunsackstiquidation@gmail.com

70, [ Address and e-mail 10 be used for
correspondence with the fiquidator

7. [Last date for subsmission of claims 27-March-2022

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench has ordered the
commencement of liquidation of the Varun Sacks Private Limited on 14th February 2022(0Order
copy uploaded on NCLT wehsite on 24th February 2022)
The stakeholders of Varun Sacks Private Limited are hereby called upon to submit or update their
claims with proof on or before Sunday 27th March 2022 to the liquidator at the address mentioned
againstitem No.10.
The financial creditors shall submit their claims with proof by electronic means only All other
creditors may submitthe claims with the proof in person, by post or by electronic means.
Submission of false or misleading proof of claims shalt attract penalties.
Name and Signature of fiquidator
PRAMOD KUMAR DOKANIA
{IBBI Registration No

Date and place: 24th February 2022, PUNE IBBI/IPA-D01-1P-P01994/2020- 2021/13062)
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